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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

: HYDERABAD BENCH

AT HYDERABAD
do %k

e . S e s mes  oweE A ome omem

« T.Rama Mohan Rao
S,A,Rahman
Gulap Ahmed

«+ Applicants,
Vs

1. The Union of India, rep. by

the Chief Postmaster General,
A.P,Circle, Hyderabad,

2. The Superintendent RMS '2'Division,
RMS '2'Division,
Hycderabad-1,

.+ Respondents.

Counesel for the applicants ¢ Mr.B.S5.A,8atyanarayana
Counsel for the respondents

:Mr. B.N.Sharma, &r.Cosc.
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HE HON!'BLE SHRI R.RANGARAJAN : MEMEBEPR {ADMN.)

THE HON'BLE SHRI B.S.,JAI FARAMESHWAR : MEMBER (JUDL,)
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ORAL ORDER (PER HCN'BLE SHRI R,S.JAT FARAMESHWAR : MEMBER (J)f

‘%s;. Heard Mr.Jacocob for
Mr.B.N,Sharma, learned counsel for the respondents, '

2. There are 3 applicants in this CA. They were

appointed as Short Duty SAs and they were included in ,

Reserve Trained Pool. Their services were regularised

wcecf‘o, 30-05“'90.

3. They have filed this CA praying for counting of

s "
the service rendered by them as Short duty/Rng as regular
service from the date of their initial appointment and 5+
consequential henefits.

- The grounds and relief claimed in this OA are

similar to the grounds ané relief claimed in OA.682/97 and

batch decided on 21-1-99, The reasons stated therein for

_ Mrengsm
re jecting the claims of the applicantsAequally apply iﬁ this

CA. Hence for the reasons stated in 0A.682/97 and bhatch

this OA $c algo dismissed. No order as to costs.
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